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SOME HON. MEMBERS roie . .. 
(Inurruptions).

MR SPEAKER: All of you please sit 
down; you are ".peaking without m> pci 
mission.

SHRI SAMAR GUHA (Contai): l»ut 
word** should not be there.

MR. SPEAKFR. It will not be there.

SHRI S. M. BANERJEE: 1 withdraw 
that word*’’ let only the other remain.

SHRI JYOTIRMOY BOSU: I wrote to 
you about the Metio Goldwyn Meyei 
employees. There has been a conspiracy 
between one set of Indians and another 
set of Americans----

MR. SPEAKER: By writing you do not 
get my permission.

SHRI JYOTIRMOY BOSU; . . . .  @

MR. SPEAKER: J have not allowed 
you; it will not go on record. There is

•♦Expunged as ordered by the Chair. 
@Not recorded.

po provision m the Rule that I should 
allow anything to come in this House a t 
any time. Yog should come through, 
proper channel.

SHRI JYOTIRMOY BOSU: May I  
make one submission taking only half a  
minute? I wrote to you.

MR. SPEAKER: No, 1 have not called, 
you.

13.46 hrs.

PAPFRS LAID ON THE TABLE 
A n n u a i  A c c o u n t  o f  M o r m u g a o  P o r t  
T r u s i  i o r  1970-71 a n d  A u d i t  R £ P o x r

THEREON

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR):
1 beg to lay on the Table a copy of the 
Annual Account(H indi and English 
versions) of the Mormugao Port Trust 
for the year 1970 71 and the Audit Report 
thereon under sub-section (2) of scction 
101 of the Major Port Trusts Act, 1961. 
[Plated in Library Sec No LT-4104/72J. 
A n n u a i  R i p o r t  o f  C o a l  M i w s  L a b o u r  

Wrr f a r e  O r g a n i s a t i o n  

1HK DFPUTY MINISTER IN THE 
MIN1S1RY OF lABOUR REHABILITA-
TION (SHRI BALGOV1ND VERMA): 
On behalf of Shrj R K. Khadilkar, 1 beg 
to lay on the 1 able a copy of the Annual 
Report (Hindi and English version-.) on 
ihe activities of the Coal Mines Labour 
Welfare Organisation, for the y e a r  
1970 71 [Plated in Library. See No LT- 
4105/72].

R e v ie w  a n d  A n n u a l  R r p o r r  o f  H in d u s -
t a n  S t f e l  L im i te d ,  R a n c h i  

T H E  MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES' 
(SHRI SHAHNAWAZ KHAN): I beg
to la y  on the Table a copy each of the 
fo llo w in g  papers (Hindi and English 
versions) under sub-section (1) of section 
619A o f  the Companies Act, 1956:—

(1) Review by the Government on 
the working of the Hindustan Steel 
Limited, Ranchi, for the year 1971-72.


